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THE MINISTER OF STATE-IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) Gover-
nment have seen press-reports in this con-
nection.

(b) Government have already anmoun-
ced their decision to introduce the Znece-
ssary legislation in parliament in the cur-
rent session,

12.64 brs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

STIKE By NON-GAZETTED STAFF OF
HiMACHAL PRADESH

SHRI HEM RAJ (Kangra) : I call
the attention of the Minister of Home
Affairs to the following matter of urgent
public importance and request that he may
make a statement thereon:

The situation arising out of the
sirike by the non-gazetied stafi of
Himachal Pradesh and the steps taken to
meet their demands.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA):
Pay  scales of cmployees of
Himachal Pradesh were previously based
on the pattern of pay scales in Punjab,
Similarly, pay scalesin Manipur, Tripura
and Pondicherry were patierned on the
basis of scales in Assam, West Bengal
and Tamil Nadu respectively.

It was noticed in 1968 that some
States had started giving stecp rise in
their pay scales and in some cases these
scales exceeded even the Central Pay
scales for similar posts, This created
dificulties for the Government of India,
and it was decided that the policy of
automatic linkage of pay scales with the
neighbouring States may continue subject
to the condition that any revision of pay
sf:ah:s of employees inthe Union Territo-
ries inclusive of dearness pay amd/or
Dearness Allowance would not raise their
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emoluments beyond the level obtaining for
similar categories under the Central Go-
veroment. This decision was later on
reviewed by the Government and it was
decided to adopt Central pattern of pay
and allowance for the employees of all
the Union Territories and NEFA with
effect from 6th March, 1970. An announ-
cement of this decision was made in
Parliament on 11th March, 1970,

The non-gazetted employees of Hima-
chal Pradesh Government are, however,
agitating for Punjab scales of pay, We
have already stated earlier that the
Government would sympathetically consi-
der the cases of such employees who would
be adversely affected by the present deci-
sion and give them an option to retain
their existing scales of pay and allowances.
Necessary steps are being taken to ensure
that the employees do not euffer any re-
duction in their emoluments, Certain other
suggestions made in  this behalf by the
Chief Minister, Himachal Pradesh are also
under consideration of the Government,
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SHRI S. M. KRISHNA (Mandya): The
question of the revision of pay-scales of
non-gazetted officers of H. P. is hanging
fire since the last three years, Itis sheer
treachery on the part of this Government
that they have slept over this question
for thelast three year. Even the Chiefl
Minister of H. P, has not a kind word
to say about the attitude of the Home
Ministry with reference to this question,
The statement itsell contains certain in-
herent contradictions. The minister says,
they have taken the decision on 6th March
1970, when the scales have been raised to
the all-India pattern. In the next para
he says *‘As stated earlier, Government
would sympathati cally consider cases of
such employees who would be adversely
affected”, When you gave that award on
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11th March, 1970 if you felt that you
were helping the non-gazetted officers in
H. P., there was absolutely no question
of your giving sympathetic consideration
to some of those employees who have been
adversely affected by the award,

In this connection, 1 would like to
know how many persons in the NGO
cadre in Himachal Pradesh are adversely
affected by the decision of 11th) March,
1970. Secondly, would the government
release  unconditionally all those people
who have been arrested during the last two
or three months and start negotiations
and discussions with a clean slate with
magnanimity ™ In this case, government
can afford to be large-hearted. Simply
because their majority in Parliamant is
reduced that does not mean that they
could not afford to be large-hearted.
The Minister should give a categorical
assurance in this House that all those
who have been arrested would be relea-
sed unconditionally and all those prose-
cutions that have been launched against
the NGOs would be withdrawn, and that
they would start negotiations with the
government servants (o arrive at some
sort of settlement.

SHRI1 VIDYA CHARAN SHUKLA
While framing his question, the hon.
Member ;- has unfortunately used some
phrases like Etreachery. If he sers the
whole history_of the dispute he would
find that there is no treachery or sleeping
over, as far as this particular matter is
concerned. When this matter came up
before us we decided first of all that they
should be given the Central scale of pay,
or the pay scale of the adjoining State,
which ever is lower. Later on, we decided
that we should have a unifosm policy: that
is to say, as we pay our employees all over
the country, we should pay the employees
of the Union Territories also all over the
country. There is no question of sleeping
over thematter. It is true that there has
not been agreement on this matter; that was
an unfortunate factor. But to say that there
was treachery on the part of the govern-
ment is absolutely wrongand 1 hope the
hon. Member will correct his statement.

Then he referred to some alleged contra-
diction in the statement. According to him,
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if the Central scales of pay were going to
benefit the NGOs of Himachal Pradesh,
where was the question of adversely affect-
ing anybody. As I had stated in reply to a
question by Shri Joshi, there are instances
where the scale of pay of the Himachal
Pradesh employees plus their compensatory
allowance sometimes totals more than the
Central scale of pay and Central allowances.
We have given an assurance that in such
cases—it may be 100, 200 or 500; I do not
know the exact number; but the number
is immaterial—where any employee stands
to lose any money in his emoluments as a
result of our new policy. we have given a
blanket assurance that they shall not lose
anything. Their salary shall be protected.
Their salary will only go up; it will not go
down. Accordimg to the decision we have
taken, the Himachal Pradesn NGOs will
be benefited to the extent of Rs. 21 lakhs
annually. Therefore, the question of any
contradiction in this statement does not
arise.

Then he referred to the unconditional
release of the employees and dealing with
them with a large heart. I can assurc the
hon. Member that we are dealing with them
with sympathy and understanding. We are
not taking it asa matter of prestige. After
all, these people have been working for
us and they are doing their best to discharge
their dutics. we also kmow the hardship
they are undergoing. We have every sym-
pathy for them and we are trying to settle
the dispute according to our resources
and according to the conditions. So, the
question of not dealing with them sympa-
thetically and properly does not arise.

Regarding the release of these employees,
as T have already said, as soon as the con-
ditions are normal all these matters will
be looked into.
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waTe 805 aafas frewart gu AT 703
sxfeai #1 orarra a7 fegr F fzar mar
2t safwerdi #1 won faeft & Afes o=dia @
yqT wT T Y

wgl a% T@ ¥@ & gara g w6 awe
qua ¥ ehe fad orid @t feaan @@ AR
T, AL W IAE HIHE AG & AfHA
¥ searr 2 L. 9T AT RS F FAE
T & @z qiq | s & w fE
Tg wAT ¥ fgaiAw gz A% & qiwa
Y & afew i gt aftar A £
g% foq o1 Fraem 93 | WA gL
q ¥ fF g fgmrw wxw & feaar
qgT | g7 AT £ qLETL F1 fFAr
FH( WS FO | WAATG §EU T AT H
FAa g fE Wz a5 Fw wwfas dFE
1T 4 g 2, 39 e #1 faum
Rt § ®ré fasm  wew A 20 AT
d9% FErUEq I8 GF 1w AT
TeAl § WY 4= F I9T ¥ #rag dar fzar
qEr

SE1 &7 ¥ EH A Ao & @
are # fadg & 7g € 1 Wi ww s R
fs o=t & o AAE H fAorg g s
DR. RAM SUBHAG SINGH (Buxar):
All those who have been arrested should

be released. Some of them are in hospitals.
They should also be released.

12.41 brs.

MAY DAY GREETINGS TO
WORKERS OF THIS WORLD

MR. SPEAKER : Hon Members, it
gives me great pleasure to associate my-
self with the sentiments earlier expressed
in this House regarding May day. This
day, as you all know,isa day of great
significance for the working class all the
world over. We in India have always
stood for an egalitarian social order. In
its very Preamble, our Constitution pro-
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claims the ideal of social, economic and
political justice and what is more, the
Directive Principles of State Policy specifi-
cally ordain the State to promote the
welfare of the people by securing and
protecting effectively, asit may, a social
order in which justice socialy economic
and political shall inspire all the institu-
tions of national life.

I'am sure allof you will join me in
sending our greetings to workers all the
world over and in paying our deep hom-
age tothe many martyrs, known or un-
known, who have laid down their lives
for the cause of human frecdom and in
the movement for the elimination of all
forms of exploitation,

=it <fa T (330) : Hemer WA THE
fa7 wosT qurs & @ W gam § wser
FHOEAT E 1 ’

SHRI RANGA ( Srikakulam ) : Mr,
Speaker, we have accepted the proposition
that you have placed before us and we are
glad to agreewith you. But, at the same
time, before this 1 would like you to be
considerate and good enough to consult us
in advance before you placz any such
proposition in future for general accept-
ance in this House, Otherwises it would
become a very bad precedent.

SOME HON. MEMBERS rose—

MR. SPEAKER: I quite agree with Prof.
Ranga. As I observed this morning, on
such occasions it should have been much
better if the leaders had met me earlier
and we would agree upon thc language.
This morning when 1 took the sense of the
House, T clearly said 1 might mention it
after the Question Hour only if you autho-
rise me to do so. (Inferruptions)

SHRI RANGA : But the procedure
adopted is not correct. 1 hope this would
be borne in mind for the future.

MR. SPEAKER : I will gladly accept
the proposal or suggestion made by Prof.
Ranga. In future we should all meet
carlier and agree on such matters. This
question arose abruptly this morning.



